OAs 363/95, 1313/95, 302/95 1171/95, 2399/95,
GA 1840/96, L/?257§6’ 2305/95, 1536795, 1070/95
0A 1170/95, 1075/95 and 1371/957

New Dslhi this the 30th Day of January, 1997 7

Hon'ble smt, Lakehml Swaninathan, Meabsr (J) :

Hon'ble Shri R, K, AhooJa, Menber (a)

0a 992(95

1. Sh.Shankar Prasad Verma
Home Guard
" R/o Jp 402, Gautazm Puri 11,
" 1,7.0. Neu Delh1 2

2. Sheamrit Lal
~s/o Suryugpal
r/o 2140, Sitaram Bazar
Katrago, Kulsaha, Dslhi-6

3o Sh.Raj Kumar
r/o J-124, Gautanpuri, I70, New Delhi- 2

4, Sh.Rem Kishan Gupta,
r/o 1-200/8 Kertar Naja ,
0:1hi-53

5. Sh,Bachho Singh
5/0 Sh. Gulab Singh
r/o F- 1/358,S5undsr Nazjeri, Delhi-93

6. Sh.Lal Chand
- r/o A-1/64, Nandnagri,delhi-93

7. Sh.Loundu Slngh
_ r/o J-133,Gout ampuri 11
" 1.7.0. Neu Delhi-2

8. Sh.Arjun Pd.,Verma
s/o Sh,Zhand Pd.Verma
r/o 3-137, Gautampuri II
- 1.T.0, Nem Dslhi-2

9; Sh, Anll Kum ar Sharma
’ r/o GB-90, Narayana Gaon,
Delhi, :

10,Sh.Hari Singh

_ s/o Ram Prasad
‘H.No.771, Gali No, 16,
Ashok Nagar, Dalh1-93

11 Sh,Sunder Lal
E S/D Sh,Rameshuar Da/al :
{ r/o V=23 Sec. A Bhagugati Vihar
Uttam Nagar, Delhi-59

12 Sh.Hans Raj

i r/o 1377, Bagichi Tan Sukh Baiy--
Qnari Gate, Delhi- 6 g

'13 Sh.Surender Singh

R/o Gali No.4, Sadik Ram Chaudhri
% Dayal pur, Delh1—94

K




Sh.C.B.Kaushik,

" s/o Sh.Chiranji Lal

16,

17,

- 18,

- R/o a-66,Madipur 13 Colony, Delhi

Sh,Naresh Kumear

s/o Sh.Munshi Lal

r/o Ramashchand H,No 8,134,
Bh.girthi Vihar, Delhi-94

Sh,Girender Singh
r/o K-206/60 K-Block,

DDA Flat, Jahangir Puri, Delhi-33

Sh.Rgvinder Kumar
s/0 Sh,Shukh Lal _
r/o H.No,160,Vill,Holanki Khurd,

- 0slhi-82

19.

Sh.Deen Dayal Ram ’ ' - 7 .
5/0 Sh.Ram Kishan o

. r/o 30 59 Dhaka Vill.Gandhi Ashran Camp.,

20,

(By

Te
2.

(By

0A 363/96

-Shi.Jabar Singh{ 4132) - : ' -
-sfo Sh.Prars Lal . '
H,No,B-224, Ashok Nagar,Mandali Road,
-Delhi Shghdara-53 -

-Sh,Jai Kishan (990) ‘ )

1,

2.

‘advarate Shri Surat Singh ) | . BN

‘Dalhi-40 l

D8lhi-9 )

Sh,Surender Singh Yadav

s/o Sh.Sukh Ram Singh

R/o 8arrack No.10, Police Station
Parliament Strest, Naw Delhi-1

Advocate Shri J,C.Madan ) . ses Applicants
Vs, |

Lt.Sovernss, Govt.of NCT of Delhi,
Raj Bhawan, Dslhi

Diréqtdr General of Home Guards & Civil
Detfence, Raja Garden, N/Delhi-27

E-131-R,Gali No,2
Neu Salem Pur, Shahdara,Delhi-53

Sh.Sahib Miya (388)

"s/o Sh.Rehmat Khan
‘H,N0.1851,5hivalan Hahri Gali Patay Bali
“Bhandni Mahan, Darya Ganj,N/Delhi, 2

:Sh. Ram Rgttes {9288) S
-H.No, B-224, Ashok Nagar, Mandali Road,
:Delhi Shghdezra-53,

_Sh.Mahavir Singh (1013)
H.No,1748, Pona Mamur Pur,Narsla,

‘Sh,Surjest Singh (1016) B
‘H.No, 1476,  Kala Mahal Chbotey Ram Basti, /
‘Darya Ganj,” Delhi-2 , : :




(By advocate Shri J.C.Nadan')'

T

ra 2,

(By Advocete Shri Surat Singh )

- HoNo, A23a Gall Noy14, =" o. o L n o
T?Gandhl ROad Behgon Pura; Delh1-53 T

Sh.Udey Singh (1008)

see R}.Jpli(:ants

Vs,

The Govt.of NCT of Dslhi through its
Chief Secretary, 5-Sham Nath Marg,
Dalhlo

The Director General Civil Detence &
Home Guards, Raje Gardens,N/Delhi-2R
: +ee Raspondents

04-1313/95
1. I Sh Ved pul T
s/o Mal _Ram -
r/o viliags Na;alg(Karala)
Delhi, ,
2. Sh Chokehy Lal
r/o A-86,achyapak Nagar Nanolol, rglhi,
3,  Sh.,Virender
r/o 370 Kanjhaula, Delhi
4, Sh,Naresh Kumar
R/o 42-44, Knjhauala, Dslhi
5. Sh,Umed Singh '
r/o Village & Post Vlzampur Delhi
6. Sh,Rzj Kumar
r/o Ulllage Sawda Post Ghewra, Jelhi
7s Sh, BhaDuan
r/o Village & P.0., Karala, 3slhi,
8, Sh.Rzj Kumar
/ ¢/o Cordian :
d I/o 4-20 Hari Enclave, Kirari, delhi
g, Sh, Rajender Kumar s/o Tek Ran
Villa e Tatesar, Delhl
10, Sh, Bare Lal .
P-1-675 Budh Vihar, Su;tanpuri, Delhi
1. Sh.Dayanand S5ingh :
R/o Village & Post Tikri Kalan,Delhi
12, Sh.,Rajendea Singh :
r/o 72-A, Vina Enclave, Nan9101 Dslhi,
13, Sh.Jdaypal Singh’
/o Village Tilangpur Kotla, Delhi
14, Sh,Dharamvesr Singh o
: r/o R- 30, Mangolpuri,Delhi,
15. Sh,Ram Avtar *
o r/o 100 Kamruddin Nagar, Naggloi,Delhi
16,  Sh.Layak Singh '
PR ,R/o 86-A Rajeev Nagar Extension, Begampur,
, Delhi, g
17 Sh, Hansraj
. r/o Village &Post Ochandl, Delhl.
18.  Sh, Rgm Mohan

r/o 66~A Amar Colony, Nangloi,Delhi,




22. .

23,

(By Advocate Shri J,C.Madan )

‘SheMishri Lal
s/o Rameshuar P ar sad
r/o Nangolpuri, Delhi

Sh,3uresh Kumar
r/o Nangloi,Delhi

Sh,Ram Jat anshzh,
r/o Nangloi, Delhl.

Vs,

Govt.ot NCT of Delhi » S
through Chief Secretary
5-Sham Nath Merg, Delhi

Commandant
Delhi Home Guerds ,
CTI Complex, Reja Garden, New Da2lhi

Directpr Ganeral
Home Guzrds & Civi] Defence
CTI Compl:x, Raja Gardan, Neu Delhl

... Respond:nts

(By Advocate Shri Jog Singh )

0a- 302/96

Te

2.

. 3 .

9.

S5h,Shatrughan Poddar, H.G
s/o Sh.Kulshashuar Poddar o
r/o 52/53 Kirti Nagar ,N/Delhi

Sh,Ram Prased Jha, H.G
s/o sh,Ram Chander Jha
r/o 52/53 Kirti Nagar, Bew Delhi,

Sh, Jai Karan, H.G
s/o sh. M1nlshUar
r/o F-81, Aman Ulhar, near Sultan Puri, Delh1—41

sSh. Dal Chand, H,G

’s/o Sh, Praeadl Lal

r/o Jhuggi No.13,Bsehind Kamla Market, P.S.
Tagore Lane, New Delhi,:

Sh,Ganga Ram, H,G D :

s/o Sh.Nain Sukh \
r/o Gali No.4 Shahid Bhagat Singh Colony

Kravan Nagar,Delhi-94

~

Sh.,Virender Kumar, H,G

wr/o AB-438, Amar Pur;, Ram Nagar, Pahar Géhj,

Neu Delhi-55

Sh,Ajab Singh, HG -
r/o Village Paul, Sadiqg Pur, P.0. Lonz,
Distt, Ghaziabad(UP)

Sh.Prem Kumar, H.G.
t/o H. No,7030/2, Mata Ramsshuarl Nehru Nagd',
Karol Bagh Nau Delhl-s : ;

Sh.Ranjan Kumar Nayak HeG :
r/o UZ—141,Khanpur, Shadipur,uest Patel Nagz ,
New Delhi-B S :

o e e App lic amt 31




(By Advocate Shri J.C. Nadan')

1.

2.

‘(By advocate shri Jog Singh )

Vs,

The Govt,of NCT of Delhi through 1ts
Chiaf 5ecrsta y,5,5ham Nath Marg,
Delhi, .

The Director Ganeral,

Civil Defence & Home Guards,
Raja Gardens, N2w Delhi-27 :
"ese Respord ants

DA-1171/35

1.

2,

10.

1.

12,

13.

Samaypur, Badli, Delhi-42 o .

15

Sh.Bzda Nand Tiwari, H,G.
r/o D-456,33 Camp,Sureaj Fark,
Banney Pur, Badli, Oelhi-92

Sh,5atish Babu, H.G.
s/o Sh.asharfi Lal
r/o D-794, Jahangirpuri, 0slhi-33

$h.Ravinder Prasad Singh, H.s.
s/o Sh,Jai Nandan Singh

r/o B-16, Kamal Park(01d)

azad Pur, Delhi .35

Sh.Virender Kumar, Hsae

5/0 Sh.Avadh Narain asingh

r/o B-16, Kamal Park,Azad Pur,
Delhi-35,

Sh.Rajender Kumar, H&G .
r/o A-47, Shakzr FPur Colony,
Anand Bas, Delhi-34

Shri Rishi Pal Singh. H.3.
s/o Sh. Munshi Lal,
£-406, Jahangirpuri, 0elhi-33

sh.5h,Vimal Kumar, H.S,

r/o F-229,3.3.Canp Suraj Park,
Samaypur, Badli, Oslhi,

Sh.Shobha Ram, H.G

s/o H-4-296, Jugai, JQhangirpurl,Delhl

Sh.Mzlkhan Singh, H.G.
s/o Sh,Ram Ja= Ram,
r;o F-2/107, Mongolpuri,Delhi-83

sh. Klshan 8ir Singh
r/o F-2/57-58,Mongolpuri,Delhi,
Sh.Dev Nath,H.G,

r/o H-4, Block, Jhuggi No, 30- C/62,
Jahanglrpurl 0elhi-33

Sh.Mange Ran, H.G.
r/o 459, Mandir Wali Gali, Azadpurl Vlllage Dalh1

Sh,Parma Nand Tiuari
s/o S$h,5hiv Murti Tiuwari,
r/o D-458, J.3J.Camp,3uraj Park,

e e e




: o »
r/o- €~233, 2, 3, camp Sura-n
‘T5=maypur ‘Badli,; Delhi-42 .

- 15, - Sh,Sikandar Rajak, ‘H.G,
r/o M.P,Block, Jhuggi No.219,
Pitampura, Delhi-34

16, Sh,Samay Singh, H,G,
- r/o 421,Azadpur Village, Delhi-33

17. Sh.,Rzma Nand Sharma, H.G.
r/o 635/5/G.T.K,Road,
Ay ipur, Delhi-36

- e.. fApplicants
(By advocaztas Shri 3.C.Madan )

Vs,
1. The 5gvt,.of NCT of Delhi -

~through Chief Secrztary
5-Sham Nzth Marg, Delhi,

2, Directaor Gazneral
Homa Guards. and Civil D.fence Oroanis tion,
CTI Complex, Raja Garden, N/Delhi-27

e+ Aespondznts

(By advocate Shri Jog Singh )

0A-2339/95

e Shri Kartar Singh
S/o Shri Nathu Ram
Ex-Home Guard
R/0 V.P.0. Khanpur
Dealhi-110036

(By advocate shri J,C.Madan )
Vs,

o;u AppliCafﬁ

1. The Govt,of National Capital Terrltory of Delhi
_ through Chief Secretary,
- 9=-Sham Nath Marj, Dselhi,

2. The Director Gensral

Home Guards & Civi) Dseffence Orgn.
CTl Complex, Raja Garden,

Neu Delhi-27 : : :

oo e RBspondents

(By advocate Shri Jog Singh )
0A- 1840/96

1. Sh.Nand Kidopre
s/o Sh.0m Prakash
r/o B-14, Central Jail, Tihar N/Delh1

2, Shri Ved 8ingh s/o Sh.Ram Sahai
/o RZ-Q 1/B-5 Mohan Garden, N/Delhi-59

: see Rpplicaﬂts
By Rdvdcats shri J.C.Madan ) . B

Us,

1. The Govt.of NCT of Delhi & Ors
through its Chief Secretg y

g
AN




_(By AdVOCate Sh,Vijay Pandita )

1Dalh1 Polica Headquart-rs,l ﬁ;nstate;
:Nau OUselhi, - ’

«se Raspondents

h 5—124[9

1.

22;

Te

B

10.

11.

12,

13.-

(By

1.
'~ through Chief Secretary
sﬂs -Sham Nath marg,'Pelhi.

2.

_ Shchdara, -elhi-32

3h. Akhlag Bauva, Company Commander
s/o Shgi Mohd,Tagi
2364, Katra ‘Alam Bag Ballimaran,DOelhi-6

Sh.Rohtas,:L
.s/o Sh.Chandrz Singh
Uillage Audhandi,selhi-39-

'Sh,Jz Pal Singh,ASL .
€-21€6/5, Gali No,8, Chauhan Bangar’
Sealampur, 8s8lhi-53 )

Shri Om Prakash, HG ' . .
_1124 Gall Samoqa Farasn Khan ,Delhni-6

Sh.Mukesh Kumar, HS
F-24/3,Gali No,10, 8rahampuri,
Seelampur, Delh1—53

sh, Yojancer Singh,H3
Gali No.8, Blhanlpur, near CRP Tent
Khgzeri, 021hi-94 :

"Sh,Maya Shankzsr, HG :
A-34, Gali No.1, Nangksar, Soniya Vihar,Delhi-54

'Sh Shiv N¢uh Saha, HE . -
350, Gautem Puri, 170, N/Delhl 2

»Shrl Ra'a. Slngh Ha

/40, Gali No,3, Must Fabad,Delhi—94

Sh,Jokhgn Ram, HG.
1/3288 Ram Najsl, Mazndoli Road

Sh,Dev Nath Yadav, H3 - -
H.No,69, 5.T .Karnal Road, Azadpur,‘ .
Delhi-34,

Sh,Lachman Prasad, HR o :
156, Munshi Ram Colony .

" near Mukher jsa Nagar,Delhi-9

Sh,Parmesh Kumar - N

'r/o C-64/181,Hathi Park,

Mata Sundri Road, New Delhi-2

:Aduocata‘Sh;J.C.Nadén )‘: ee. Applicants

Vs,

Govt.,ot NCT of Delhi

Director General of Home Guards -
and Civil-Detence

?ﬂlehkam ‘Seva Bhavan, RaJa Garden »N/Delhi-27.
(By advocatn Sh Jog angh ) f T ees RBSpoqdaﬁts

=
=




»TH’No 3, KhaJoori Khas Dalhi-94

2. Sh.Sopi Ram,HG .
: H.No. 2164, Gall No. 8,
-Kailash Nagar Dslhi- 31

3. Sh.Ram Krlehan, HG -
R/U HoNo.41,Rajghat Pouer House,
Kanchan Purl, Bela Village,
New Delhi-2, )

4, Shri Ajay Kumar :
r/o H,No,R-38,Gali No.19,Brshmpuri,
Delhi-53,

S, Shri Bhagh;’an Dass

H.No.R-38; Gali No.19, Brahmpuri, Delhi-53

6. Sh.,Ragjman Ram . mﬁ”
' R/o J-B8, Bela Vlllagu, Rajghat Fower House, )
New Selhi-2

7. - Sh,Jamuna Prasad
R/o B-65,Swaroop Na]ar P.0.Libaspuri,
Delhi- 42. :

: «+s Applicants
(By Advocate Shri 3,C.Madan )

Vs,

1. Govt,ot NCT or Oslhi through Chlef Secy,
5-Sham N:th Marg, Delhi.

2. Director ueneral of Home uuards and
Civil Defencs,
Nishkam Sgua Bhauan, RaJa uard,n,
New 0Oelhi-27,

«es flespondents

(By Advocats Shri dag Singh-) . : \ﬁ;
0A-1670/35
1. Sh,Pram Pal Singh

R/o Jnhuggi No,18,Rajghat Power House,
I.7.0. New Delhi- 2 :

2, Sh,Niranjan Singh
R/o 70,Ganesh Linss,Kishen GanJ,
Oalhi-6

3. . 37.Kunuwal Bzhadur Saxena,S/o

Ganga Charan Saxena -
R/o A 31/166 Gali No.5, 5
Mat a Bgndir Narg,Nalqur
Shahdara, Delhi-53,

4, Sh,Farmanand Bhatt
R/U C-242,Kanchanpuri, Raj Ghat,
Power Housa, Nau Dslhi-2

5. Sh, Ashat Kumar - L .
H.No.298, Vill,& P, 0 Nukhmllpur, o
. Dalh1-36 ) ;
6. . 5h.,Chandi Prasad :
o H.No.60, Garhuall Mohalla, Laxmi Nagar,
Delh1-92 -

.o




8.

10..

1.

z.

14,

15,

16.

19.

20.

21,

22,

(8y

,Sh .Sahib ing
r27 B Vill Nularband

QT.Ram Asre

s/o Ram &vadh

R/o 89-8B, Vill,Mubarakpur,
Parvesh Nagar Colony,Delhi-81

"Sh.Shyam Chaudhary

R/U 2630,Sadar Nala Road,
Sadar Bazdr delhi-6

Sh,Munna Lal
R/0 C/0 Police Station,
Nizanuddhin,New Delhi,

Sh.Ramesh Kumar .
R/0 B14, Chiragh Delhi, Neu Delni.

Sh.Ali Mohammead, '

R/O 211/3, 01d WUSuaFabad
Delhi-g4

Sh,Yog Raj Sharma

R/D 17/92,Kala Mahzl, Dcr'a Ganj,
Dslhi~2

Sh,Vinod Kumar
P/O Sector 9, F-381,J3.3.Camp
Tijyri, Jelhi-62

Sh.5at Pal 3ingh

H/O R—8/402 Jamuna Viher,
Delhi-52

Sin,dabu Lagl

H,No.,6, Gali No,16,

Nali Basti, Anand Parbat,
Delhi-5

Sh.Mittar Pzl Singh

H.No, 19, Adarsh Sali

tzst Sokulpuri Herijan Basti,
fast Naga , Delhi-93

r,flahgm-2d Ikhlash Khan
R/0 14/2 Budh Viher, #andoli,
Nand Nagri, Dalhi-93

Sh,Naresh Civand Sharma
1/4229,4311 No,6,821 Bir Bagaer,
De2lhi~-82 -

Sh,Vinoc§ Kumar ;
R/0 9/2700 Kailash Negar,
dali No,17,Dslhi-31 .

Sh.Suresh Kumar

s/a Sh,Mange Ram
H.No,1915, Pana Papasion,
Nar ela,0elhi-40

Sh.Salim Khan

H,No,G~83,Ali Naga , Sgurab Vihar,
Jaitpur Rpad, Badarpur, Delhi-é4=:

Aduocata shri J.C.Madan )

2

Applicants




Director-Geﬁgggi*offﬂomesuards
-and Civil Defence, Nishkam Sewa Bhauan, :
Raaa uarden, New Delhi-27 S

... Respondents
(By Advocate Shr1 Surat Slngh) ST C

4ﬁ-1374[95 | |
R 1. Sh.Lajgat Rai . | T | - }

r/o H. No 16/609,Gali . No 1 :
Bapa Nagar, KarolBagh New Dalhi-5

. 2. Sh.Dgvender Kumar
H.No.116-B, Jyoti Colony, Durgd Purl,
- Shghdara, Delhl 32 '

3. Sh,Dharminder
E~564, Nangloi Phase-~I1 . ~ : L P
Dslhi-41 o T _' -

- ) A #
4, Sh,itaj Pal singh ' ' _ : \

D-175,32 hanglrpurl, Delhi-33
5, Sh.Nagina Prasead
r/o 46//B,ﬂZadpurl Villane, Dalhl 33

; eee Applicants
(By'Advocdte Sh.J.C.Madan)

Vs,

1. Govt.of NCT of,Delhi
through Chi=f. Secrstary
5-Sham Nath Marg, Deslhi, -

2, Director Sensral Home Suards and Civil
Osfence 0rgn,CTI Complex, Raja Garden,
Neu Delhi-27

(By advocate Sh.Jog Singh) ' ... Respond ants
0a-1073/95 . | S . Bl

1., Sh.Charan Singh
.- -+ D=3,Mandavali,F- zllpur,
- o UnChepar, Dalh1-93

B 2. Sh.Pushpinder Singh
= WwP-129, Ua21rpur V111 Ashok Vlhar
: Delhl-bz

.3._Sh.Prem Dev Singh’
- Gali No.3, Kaushik Enclave
Mathur 2 Road, Bufadi,Delhi-9.

4, Sh.,Siya Ram Uerma'
- -5/0 NotlaKhan Neu Delhi.

5. Sh Om Prahsh
305/2, Nehru Nagd‘. _ _
Main Road Gali No.4, New Dgslhi-8

6. Sh.SHiv Shanka Sharma
" H.No, 229, Jain Mandir Gali -
Chhota Bazer, Shahdata Delhi-32

7. Sh,Subhash | o
H.No. 2, College Lane o ' o 5




o ~.~L; o S <B~al- i o
-NG.102/A" Jaiprak ash™
Shahdara,Dalhi-53 '

9. Sh.Naresh Kumar ﬁ
Darapur Kala,Delhi-39

10, Sh.Daulgt Ram
R/0 306-C,Gali No, 25,
kshak Nagar,Shahdara,Delhi~53

1. Sh.Ranjit Singh : '
R/o Block aU, 174-C,Utri Peat ampur a,
Delhi-34, _ o

12. Sh.Hari Ch_and. : )
E-24, Sidharth Basti, HariNagar
Ashran, Nay Delhi-14

13, Sh,Chander Kishore Thatur
H.No, 2127, Nehru-Camp,Kirti Nagar,
New Delhi-15 _ :

14, Sh.Deepak Kumar
R/0 213, Munshi Ram Colony, .
Near Mukherji Nagar, Delhi-g

——A

15. Sh.Mahipal
s/o Sh.Ram Singh
HeNo,432,Gate No,S9,
Swuatantrs Najar,Nar=la,
Jalhi-40

16, 3Sh.Chander Pal Singh
R/o 9/4439,Ajit Negar ,Gandhi Nagar,
sali No,7, Delhi-31 _ ‘
17. Sh.Rzkesh Chand

R/0 Block a-3/271, '
" Nand Nagri,D2lhi-93

18, Sh.Ram avtar
R/o Jhugai No.C-32/8/194, Zduard Square,
Sole Market, Nesw Jelhi, :

“‘)

- 18. Sh,Narindsr Kumar :
R/0 5/49, Khichripur,Delhi-91

ee. Applicants

(3y Advocate Shri J,C.Madan )
Ve,

1, Lt.Govsrnor,
' Govt,of NCT ot Delhi
Raj Bhawa, Delhi

2, Director Generagl
Home Guards and Civil 0rgn., _
Nishkam Seva Bhawan,Raja Sarden,N/d2lhi-27

(By Advocate Shri Jog Singh
0A-1170/95

1, Sh.Kamesh Kumar ,
r/o 1968,near Police Station, _ _ -
Naela, Delhi-40 : : ,

| At
" 2. Sh,Raj Pal R
H.No.518, VPO Auchandi,Delhi-Sg

£e

') ; «+o Raspandents

)




T S N : - < T TN e
i .=
’ e e 3;", | S

S SR sult an Singh .
H.No.140, VPO Bakner Narela,
Delhi-40 -

"8, Sh.Ramash Chand
neal Nsw Buffalo Dairy
Alipur, Delhi-36

6. Sh.Chaman Singh
H.No,389, Panapaposyan,
Narela, Oslhi-40

7, Sh,Jharam Pal Singh , \
H.No,652, Pana Udyan,
F - Nearela, Delhi-40

8, Sh,Suresh Kumar
H.No.68, VBJ Bakner ,Narela,

e 9. Sh.Suraj Bhan
‘ H.No.557,Fanna Udyan - A A
Narela, Dslhi-40 | : )

10, Sh,Jai Prakash, H,G
s/o Shri Mangho Ram, |
H.No.Punjebi Colony, |
Narela, Mandi, ! 1
Delhi-4Q '

11. Sh,Suraj Bjr Singh
s/o Sh,Mehr Singh
r/o H. No,. 78,
Nai Basti,
Bzakner,
Ned -Phatak,Narsla, Delhi-40

(By advocate Shri 3.C.Madan ) s+ Applicants

Vs,
1. Sovt.of NCT of Delhi “
o : through Chief Secretary %

5,Shamn Nath Marg,Delhi,

2. The Director General - _ |
- Home Guards aznd Civil Defence . : |
Drg~n1° tan, CTI Complex, -
Raja Garden,Neu 0s8lhi-27 = :

. : : ee.s HRespondents
(By Advgcats Sh, Jog Singh ) } .

UA=1536/95

1« Sh,Vishamber Singh
‘ E~422, Nav Jiwan Camp

Fov;ndpurl!Nsu D§1h1-19 ee.. Applicant

’ ; ~ (By Advacets Shri D,S. Garg )

Vs,

- . 1« The Commandant, Delhi Home Guards
; Directorate General.pf Home Guards & Civil

: Defence ,Nishkam Seua Bhawan,Raja Gardan,
; o .New Dslhi, ,




e“Director Gensral
Homg Guards & Civil Defence W
Nishkam. Sewa Bhauan, Raja'uarden,;;i
NeuDelhi; =-="

3, The Head
‘Delhl Home GUards
. Hele of Delhi Home Quards
< Vikas Bhawan, 1.P,Bhayan,N/Delhi-2

4, The Secretery tg G,0.1.
Ministry ot Hype Afftgirs,
South Block, ﬁeu Oelhi,

(By Advocate Sh.Surat Singh )

++s Respondents

0 R D & R(ORAL)

(Hon'ble Smt.Lakshmi Suaminzthan, Member (3)

As the above applicztions raise the sams questions gf

\ lay and fact, yith the cansent of the nartiss, thess yers taken

s

tp together and ars being disposed of by a comaon order,

2, The main grievance of the gpplicants in these cases

is against the alleged arbitrery znd illegal =ction of the
Fespondents grzlly torsztening them that if thay do naot till
Up the declarastion form uwith reépe:t to thair enployment suetus,
their servicszs will be terminztec, Tis gpplicants have alss
sudmitted that for certain pericgde that they hacd uarkad as

Hgme Guards they hazve not beszn sald so far, Shri J.C,Madean,

learned counsel tor the applic ants hass furthar submitct ed

R during the he ifing that 2ll the zprlicants zra noy continuing
in the job zs Home Guards, Ths lzarned counsel for the Tespon-

dents hzs zlso submitted that the sg c31]ad threzstenzd actign 5

appI shanded by the applicants no ¥onger survives and they do

- not propose to take any action agginst the applizants salaly on
the around ot not Filling the deslaration form w—tH raspect to
their employment status, The lezrned counssl for the r espondents

also submits that if any amount is dues ts the zpplicants for the

pericd they had actually worked as Home Guards, the same shall
be paid within onz month from the date of receigt ot a copy ot
this ordar, in accordance with the rules,

3. i In tha llght oF the above submlSSans and the

"pleadlngs, we find that the maln prayer in the OAs have




does not press the other pr

ayers,

The ressondanits are, houever,
directed tg pay the applicants their}dua amounté,

1f’ any, fov
the pericds they had actually worked as Home Guards, in

aCcordance with the extznt rulss/instructions,

Thase Oas are disposad of as above, No order as to

=

(Smt.Lakshmi Syaninathan )
Manber (3J)
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